Application for grant of Certificate of Registration regected
October 28, 1999

The Reserve Bank of India, in exercise of the powers conferred on it under Section 45 |A of the
Reserve Bank of India Act, 1934, has rejected the applications for grant of a certificate of
registration submitted by the undernoted financial companies:

Sr.No. Name of the Company Rejected on
1. M/s. Trisubh Finlease Pvt. Ltd., 26.10.1999

90A, Lajpat Nagar-11, New Delhi-110 024

2. Mahanadi Commercia and Investment Ltd., 26.10.1999
AT/PO Kuchinada, Dist. Sambalpur, Orissa.

3. Nagar Vikas Economy Ltd., 26.10.1999
Juran Chapra Road No.6, Muzzaffarpur, Bihar.

As such, the above companies cannot transact the business of non-banking financial institution as
defined in Clause (@) of Section 45 | of the Reserve Bank of India Act, 1934.

Rupambar a Padhi
M anager

Press Release : 1999-2000/578



